I CENTRAL ADMINISTRATIVE TRIBUNAL

n CALCUTTA BENCH

" No.MA 838 of 2001

(BA 1449 of 96) - Bate of ordar 3 7.3,2002

Present 3 Hon'ble Mr.B.P.Singh, Administrative Member

Hon'ble Mr JM.L.Chauhan, Judicial Member

De Ko MITRA
Vs |
UNION OF INDIA & ORS,

For the appli‘cént % Mr.B.flukherjes, counsel

For the respondentss i‘is.UoS‘anyal; counsel
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In this MA 3 prayei has bgan made for fixing an elar ly da£9
of hearingbf the DA as the applicant is likely to ratire by 3une,>
2001, For the reas.oné stated 'in the MA as. a sge&ial Case w2 agQres
with the prayer made in the MA, OA be fixed -on 3,5.2002 Gfor hearing.
MA stands disposed of,- |
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